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responsible for National Highways. All 
other roads in States including Metro. 
politan City roads are essentially the 
responsibility of the State Governments 
concerned. National Highways are in a 
traffic-worthy condition. However, 
identification of deficiencies in the road 
network keeping in view traffic intensities 
and other factors and their programmed 
removal is a continuous process. A 
study was made at the time of formula-
tion of Sixth Plan to identify the 
deficiencies in the National Highway 
System as on the lst April. 1980. It 
indicated that at 1980-81 price level it 
would require about Rs. 2500 crores to 
remove these deficiencies. These are 
being attended to on a programmed 
basis subjected to availability Qf 
resources. 

Import of Coloured Nirodb by lIindustan 
Latex 

·663. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(b) whether the Management of 
Hindustan Latex has made any agree-
ment with an agency named Metro 
Exporters Ltd. to import JO million of 
co)oured Nirodh from outside the 
country; and 

(b) if so. the details of the agreement 
and the reasons for such an agreement 
for import when there was possibilty 
for imligenous production ? 

THE MINISTER OF HEATH AND 
FAMILY WELFARE (~HRI B. 
SHANKARANAND) : (a) aDd (b) 
Hindustan Latex Limited has entered 
aD agreement with Metro Exporters 
Pvt. Limited Bombay for import of 10 
million pieces of extra thin multi-
coloured naked condoms are not beiDg 
indigenously manuractured. 

Improyement of Paradlp Port During 
Seyenlh Plan 

*666. SHRIMATI JAYANTI 
PATNAIK : Will tbe Minister of 

SHIPPING AND TRANSPORT be 
pleased to state: 

(a> whether Government have 
decided to make a multi-faced improve- . 
ment of the Paradip Port during the 
Seventh PJan period; 

(b) if so, the total outlay envisaged 
in the Seventh Plan for the improvement 
of Paradip Port ; 

(c;) the name and number of major 
development schemes envisaged under 
'the Seventh I)laD and outlay for the 
above purpose ; and 

(d) details thereof? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI K.VIJAYA 
BHASKARA REDDY): (8) to (d) A 
decision on the schemes to be taken 
up for development of Paradip Port 
during 7th Plan is yet to be taken. 

Free Diet far Jndoor Patients In Rail"a), 
Hospitals 

*667. SHRI JNDRAJIT GUPTA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether he is aware that i D 

many railway hospitals the indoor 
patients, who are railway employees or 
their dependents, arc being charged for 
their diet; 

(b) if so, whether frcc medical 
treatment including free diet is recognis-
ed in Para 1468 of Indian Railway 
Establishment Manual ; and 

(c) whether instructions have been 
isued to recover diet charges from the 
indoor patients even though sucb" 
medical diet is prescribed as part of the 
treatment? 

THE MINISTER Of .RAILWAYS 
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) Yes, Si":.. 
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(b) No, Sir. However, according to 
this para free diet is given to employees 
drawing pay upto Rs. 640 p. m. and 
their families when they are receivin. 
treatment for T. B" leprosy or mental 
diseases in a railway or approved 
institution. This concession' is also 
extended to dependent rela tives of these 
railway employees while they are 
reoeiviDI treatment for T. B. and 
.oprosy. 

CC) Does not arise, 
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-669. SHRI AMARSINH 
RATHAWA: 

SHRI MOHAN LAL 
PATEL: 

Will the Minister of SHIPPING 
AND TRANSPORT pleased be ,to 
state: 

(a) whether there is a proposaJ to 
provide four lanes instead of the ex-
isting two lanes by widening tbe 
Bombay-Ahmedabad .. Delhi National 
Highway No.8; 

(b) if so. whether the work for 
(our laning of this National Highway 
has been started and if so the progress 
made so far; and 

, (c) what steps have been takell to 
complete the work at the earliest to 
avoid accidents on tbis National Hilh .. 
way due to its narrowness ? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI K. VIJAYA 
BHASKRA REDDY): <a) to (c) 
Yes, Sir. Out of 1427.80 kms •• 26.2 
kms. stand widened to 4 .. lane8. 




